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KIIT girl death: NHRC, UGu rauncn paraier prones

RAJEEVRATHAN = Bhubaneswar

In the wake of the second
death of a Nepali student in
just three months at the KIIT
University, national agencies
have stepped in. The Univer-
sity Grants Commission
(UGC) announced a four-
member fact-finding commit-
tee to probe serious concerns
surrounding student safety
and institutional account-
ability on Saturday. Simul-
taneously, the National Hu-
man Rights Commission
(NHRC) has taken suo motu
cognisance of the case and
demanded an Action Taken
Report (ATR) from the
Odisha Chief Secretary and
DGP by May 9.

The latest victim, Prisha

Shah(21), was found dead
under mysterious circum-
stances in her hostel room on
Thursday, triggering a storm
of protests and fresh scru-
tiny into KIIT's handling of
student welfare, especially
that of international stu-
dents. Her death follows that
of Prakriti Lamsal, another
Nepali student who allegedly
died by suicide in February
after enduring sustained ha-
rassment.

On Saturday, Prisha’s final
rites were performed at Puri
Swargadwar, after her griev-
ing family declined to take
her body back to Nepal. Her
autopsy was conducted at
Capital Hospital in the pres-
ence of family members, a
magistrate, police officials,

and forensic experts. The fi-
nal postmortem report is
awaited.

The bereaved family has
accused the university of ig-
noring repeated complaints
from Prisha about harass-
ment by a fellow student.
"She had sought help, but no
action was taken," a relative
said, demanding an indepen-
dent, high-level probe into
the institutional lapses.

In a formal communica-
tion, the NHRC directed the
State authorities to conduct
a thorough investigation,
lodge an FIR under provi-
sions of the Bharatiya Nyaya
Sanhita (BNS), and submit
the FIR copy, postmortem
report, and ATR by May 9.
"The safety of students is our

top priority. If necessary, we
will send a team to
Bhubaneswar again," NHRC
member Priyank Kanungo
said.

The MHRE@ noted, "This
marks the second suspicious
death of a Nepali student at
the same university in less
than 90 days. Allegations
prima facie point to grave
human rights violations."

The UGC panel, led by
former IGNOU Vice-Chan-
cellor Prof Nageshwar Rao,
has been asked to probe seven
specific issues, including anti-
ragging mechanisms, student
grievance redressal, and for-
eign student protection. The
panel will visit the campus
and is expected to submit its
report within ten days.
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NHRC to
govt: Probe
KIIT death

SUBHASHISH MOHANTY

Bhubaneswar: The National
Human Rights Commission
(NHRC) has directed the Od-.
isha government to conduct
a thorough Investigation into
the death of Prisa Sah, a first.
year BTech computer sclence
student from Nepal, who was
found dead in her hostel room
at the Kalinga Institute of In-
dustrial Technology (KIIT).

In a notice to the chief sec-
retary and the DGP, the NHRC
gave officials time till May 9 to
submit an action taken report.

Prisa’s post-mortem was
conducted at AIIMS on Satur-
day. Her body will be cremated
at Purt's Swareadwara.
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Over 100 Students Fall Ill After Dead Snake Found in Meal Nation

https://www.deccanchronicle.com/nation/over-100-students-fall-ill-after-dead-snake-
found-in-meal-1876663

DC Correspondent 3 May 2025 4:42 PM

The National Human Rights Commission (NHRC) took suo-moto cognisance of the
incident and launched a formal investigation.

Patna: Over 100 children took ill after a dead snake found in a mid-day meal served to
them. The incident took place on April 24 at Upkramit Madhya Vidhyalaya in Mekra village
in Patna.

Many children began vomiting and complained of dizziness. The ill taken students were
shifted to nearby hospitals for the treatment. The National Human Rights Commission
(NHRC) took suo-moto cognisance of the incident and launched a formal investigation.
The commission issued a notice to the Chief Secretary and Superintendent of Police,
Patna, calling for a detailed report within two weeks. The report should include the health
status of the children, it stated. (Source : Deccan Chronicle)
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‘Dead snake’ in mid-day meal: NHRC issues notice to Bihar govt as over 100 kids
fall ill; Barh SDM denies contamination

https://timesofindia.indiatimes.com/city/patna/dead-snake-in-mid-day-meal-nhrc-issues-
notice-to-bihar-govt-as-over-100-kids-fall-ill-barh-sdm-denies-
contamination/articleshow/120848334.cms

Faryal Rumi/ TNN / May 3, 2025, 15:53 IST

‘Dead snake’ in mid-day meal: NHRC issues notice to Bihar govt as over 100 kids fall ill;
Barh SDM denies contamination

In Mokama, over 100 students became ill after eating a mid-day meal. The meal was
allegedly contaminated by a snake. The NHRC took notice and started an inquiry. Sick
children were admitted to the hospital. Locals protested the incident. The NHRC asked
for a detailed report from Bihar government and Patna police.

Over 100 students in Bihar fell ill after allegedly consuming a mid-day meal contaminated
by a snake carcass, prompting an inquiry by the National Human Rights Commission.

PATNA: Over 100 school students in Mokama reportedly fell ill after consuming a mid-
day meal that was allegedly contaminated by a snake carcass, which was extracted from
the food prior to distribution.
The National Human Rights Commission (NHRC) has taken suo motu cognizance of the
incident and initiated an inquiry.
The incident took place on April 24 at Utkramit Madhya Vidyalaya situated in Mekra village
within the Mokama block of Patna district.
Locals and parents reported that a snake inadvertently fell into the cooking pot in which
the rice was being prepared. After removing the dead snake, the cook purportedly
distributed the food to approximately 500 students.

All the sick children were taken to Mokama Trauma Center. Some children were taken by

their family and relatives to Barh Sub-division Hospital.
Enraged by the incident, some of the locals and parents of the schoolkids blocked the
road outside the school and created a ruckus.

The NHRC has issued notices to the chief secretary of the govt of Bihar and the Senior
Superintendent of Police, Patna, seeking a detailed report within two weeks. They also
seek a report on the health status of the children who ate the contaminated food.
In an issued statement, the NHRC stated: “Reportedly, the cook served the food to
children after removing a dead snake from it. According to the media report, carried on
April 25, 2025, about 500 children consumed the mid-day meal. The news about the
children falling ill due to the consumption of the mid-day meal led to the blocking of the
road by the protesting villagers.” The Commission has observed that the contents, if true,
raise a serious issue of violation of the human rights of the students.
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Barh SDM Shubham Kumar dismissed all the allegations. “An investigation was
conducted and initially, there was nothing substantial because rumors spread about the
food contamination, and people thought something happened. However, nothing was
found. The medical reports of those who fell ill did not show any specific symptoms. Kids
got affected due to the heat. Additionally, due to some superstitions, people took the
children to a temple and prohibited them from drinking water, which caused issues. A
thorough investigation has been conducted, and there is no indication of any other cause,”
he told this newspaper on Saturday.
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Contaminated mid-day meal: NHRC issues notices to Bihar govt, Patna SSP after
100 schoolkids fall ill

https://timesofindia.indiatimes.com/city/patna/contaminated-mid-day-meal-nhrc-issues-
notices-to-bihar-govt-patna-ssp-after-100-schoolkids-fall-ill/articleshow/120854655.cms

Faryal Rumi / May 3, 2025, 21:55 IST

Patna: Taking suo motu cognizance of over 100 students of a school falling ill after
consuming contaminated mid-day meal (MDM) in Mokama, the National Human Rights
Commission (NHRC) has issued notices to the chief secretary of the state govt and the
senior superintendent of police (SSP), seeking a detailed report over the issue within two
weeks. The panel also sought a report on health status of the children who ate the
contaminated food. However, Barh SDM Shubham Kumar dismissed all the allegations,
stating that the kids fell ill due to heat.
The incident took place on April 24 at Utkramit Madhya Vidyalaya at Mekra village in
Mokama block of Patna district. Locals and parents alleged that a snake inadvertently fell
into the cooking pot in which the rice was being prepared. After removing the dead snake,
the cook allegedly distributed the food to approximately 500 students.
All the sick children were taken to Mokama Trauma Center, while some children were
taken by their family and relatives to Barh sub-division hospital. Enraged over the incident,
some of the locals and parents of the schoolchildren blocked the road outside the school
and created a ruckus.
In a statement, the NHRC said, "Reportedly, the cook served the food to children after
removing a dead snake from it. According to the media report, carried on April 25, about
500 children consumed the mid-day meal. The news about the children falling ill led to
the blocking of the road by the protesting villagers." The commission has observed that
the contents, if true, raise a serious issue of violation of the human rights of the students.

However, the Barh SDM dismissed all the allegations. "An investigation was conducted
into the matter. It was just a rumour spread about the food contamination but nothing was
found in the food. The medical reports of those who fell ill did not show any specific
symptoms. Kids fell ill due to the heat. Moreover, due to some superstitions, people took
their children to a temple and prohibited them from drinking water, which led to health
complications," he told this newspaper on Saturday.
Patna: Taking suo motu cognizance of over 100 students of a school falling ill after
consuming contaminated mid-day meal (MDM) in Mokama, the National Human Rights
Commission (NHRC) on Saturday issued notices to the chief secretary of the state govt
and the senior superintendent of police (SSP), seeking a detailed report over the issue
within two weeks. The panel also sought a report on health status of the children who ate
the contaminated food. However, Barh SDM Shubham Kumar dismissed all the
allegations, stating that the kids fell ill due to heat.
The incident took place on April 24 at Utkramit Madhya Vidyalaya at Mekra village in
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Mokama block of Patna district. Locals and parents alleged that a snake inadvertently fell
into the cooking pot in which the rice was being prepared. After removing the dead snake,
the cook allegedly distributed the food to approximately 500 students.
All the sick children were taken to Mokama Trauma Center, while some children were
taken by their family and relatives to Barh sub-division hospital. Enraged over the incident,
some of the locals and parents of the schoolchildren blocked the road outside the school
and created a ruckus.
In a statement, the NHRC said, "Reportedly, the cook served the food to children after
removing a dead snake from it. According to the media report, carried on April 25, about
500 children consumed the mid-day meal. The news about the children falling ill led to
the blocking of the road by the protesting villagers." The commission has observed that
the contents, if true, raise a serious issue of violation of the human rights of the students.
However, the Barh SDM dismissed all the allegations. "An investigation was conducted
into the matter. It was just a rumour spread about the food contamination but nothing was
found in the food. The medical reports of those who fell ill did not show any specific
symptoms. Kids fell ill due to the heat. Moreover, due to some superstitions, people took
their children to a temple and prohibited them from drinking water, which led to health
complications," he told this newspaper on Saturday.



NAVBHARAT TIMES, Online, 4.5.2025

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

Navbharat Times

fires 3 e o w=1 g Iiw NHRC A foram I3, fIgR PR 3R UeHT SSP & &g
BePR,

https://navbharattimes.indiatimes.com/state/bihar/patna/nhrc-issues-notices-to-bihar-
govt-and-patna-ssp-after-100-school-kids-fall-ill-contaminated-mid-day-meal-dead-
snake-in-food/articleshow/120857309.cms

Edited by3T[aY $HR Uisy | TaHRACISE.HIA3 May 2025, 11:28 pm

Bihar News Today: YT AHATRIGR AN 7 figR TR 3R YT & THUHT! ST SHbR
AN Tt g | AHATYSHR RT3 Fifed SR $Rd g PR 3R U1 THUyy! § Sarg Jim
g1 s S Hid WM ¥ SR U 100 S &I Ao 3 Aifeq SIRT &1 T3 g1 3MART 3 39 HHd
H T od T AT IR R waTe SR R Bl el B

AENIERG
AFAIYSHR IR A B Aifled

e TauguUt &1 Ul 147 Aifey
IR WHR &1 Yol a1 Aifleq

YeAT: Qi1 § gfd gearg HiSH (MDM) T ¥ T 3bd & 100 I 3Hf8e S o d1HR gSA
R Wd: 9H dd gU AP AFATYSR ST ( NHRC ) 7 Isd WHR & T JiAd 3R
IRy g siefter® (SsP) &1 Aifed IRt R & I8 & iR 39 T W fawga fard amf g
a1 3 g HioH W aTel gt o oy fRufa wR o Raid aitt 81 greatifes, a1 & Taeiy
YUY FAR A It SRUF & Wi R &1 3R &e1 & 9= T & SR §6R 18 ¢
ge1 ol &1 graen

g geHT 24 3Wd &I UedT T & Hiem™T T¥s & A TMid | Iahiid Aed fagmed o gs |
R A SR AHEST 7 SR T 6 T A9 3o § @1 UdhH & §a | R
o1 fore® aTad AR o S T o7 | Jd 910 Bl AwTen & 916, IIST A HiYd dR UR G T
500 B @I YioH faaia fear It SR s= & Aemr S Yex o ST 1 geT §
TN $6 RIF AN 3R Wpall g & AHUTD! 3 Tod & S8R JSb o o df 3R
g fobar|

UTETOT BT g

TSR 3 Th S H &8l fh Hidd dR R, I[IZT 3 9= Bl HioH & § 1=7 g i
fA®TaH TR AT 25 3Ud &1 HifSar H 3i1s KU & AR, S 500 F=d! A HedTg HioH
WA g & SR 8 & TR & HRU YeHSHRT THI0N 3 IS OF &R &l | SR A
U f R I8 WeR I9 §, @l T8 BE & AHANYSRI & Ieaed &1 TR ATHeT g



https://navbharattimes.indiatimes.com/state/bihar/patna/nhrc-issues-notices-to-bihar-govt-and-patna-ssp-after-100-school-kids-fall-ill-contaminated-mid-day-meal-dead-snake-in-food/articleshow/120857309.cms
https://navbharattimes.indiatimes.com/state/bihar/patna/nhrc-issues-notices-to-bihar-govt-and-patna-ssp-after-100-school-kids-fall-ill-contaminated-mid-day-meal-dead-snake-in-food/articleshow/120857309.cms
https://navbharattimes.indiatimes.com/state/bihar/patna/nhrc-issues-notices-to-bihar-govt-and-patna-ssp-after-100-school-kids-fall-ill-contaminated-mid-day-meal-dead-snake-in-food/articleshow/120857309.cms

NAVBHARAT TIMES, Online, 4.5.2025

Page No. 0, Size:(0)cms X (0)cms.

STRT &7 graT

gIdifds, 9T & TTSIH 3 4t IRl &1 WIS R fean| 311 el fb Arvd &1 S &1 13|
gg HioH ¥ fiydrae & 9R o Tars 718 Ue 3ftharg 7 o, afde viieH & oo ot 78t fira
AR s a1dl & Afedha RUC & DI (ORI A&0r 781 fod | = THf & HROT SHER gU
3P fAMET, $T FUfIYRT & HR AN 30 F= Bl AR & MY 3R 3= g dF | 7=
fopa, R e geeh sfeadnt ¥ar g3




HINDU, Online, 4.5.2025
Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN

RIGHTS COMMISSION

Hindu

NHRC writes to Odisha DGP and Chief Secretary in matter related to KIIT Nepalese
student suicide case

https://www.thehindu.com/education/nhrc-writes-to-odisha-dgp-and-chief-secretary-in-
matter-related-to-kiit-nepalese-student-suicide-case/article69533609.ece

Published - May 03, 2025 01:02 pm IST
ANI

The National Human Rights Commission has written a letter to Odisha’s Chief Secretary
and Director General of Police (DGP) over the issue of a Nepalese student who was found
dead at the Kalinga Institute of Industrial Technology (KIIT) in Bhubaneswar. Earlier,
NHRC member Priyank Kanoongo said that the organisation has taken cognisance of the
death of a Nepalese student at KIIT. “We will take further action after the report comes, if
needed, our team will go there,” said Mr. Kanoongo.

Speaking about the previous incident where another girl student was found dead on the
KIT campus, Mr. Kanoongo said the university administration tried to suppress the issue.
“During our investigation, it came out that the student was sexually assaulted,
pornographic content was filmed, and then she was blackmailed. When the girl
complained to the college administration, instead of informing the police, the university
administration tried to have a compromise and suppress the issue. Prima facie, the
university administration was the culprit, so we asked the UGC to take strict action, as the
environment was not conducive there,” he said.

In response to the tragedy, the University Grant Commission (UGC) has constituted a
four-member fact-finding committee under the chairmanship of the Vice Chancellor of
Indira Gandhi National Open University (IGNOU), Nageshwar Rao, to look into the recent
alleged suicide deaths at KIIT.The committee will examine the circumstances surrounding
these incidents, ensure compliance with student welfare and safety regulations, and
suggest measures to prevent such incidents.

The committee also includes Shashikala Wanjari, Vice-Chancellor of the National Institute
of Educational Planning and Administration (NIEPA), and HCS Rathore, Former Vice
Chancellor of Central University of South Bihar, Gaya, as a member and Sunita Siwach,
Joint Secretary of UGC as the coordination officer, according to a statement from UGC
on Friday. Earlier in February, Prakriti Lamsal also died by suicide at the same university.
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"We have sought report from DGP, Chief secretary”: NHRC member Kanoongo on
KIIT suicide case

Story by ANI | + 14h « 2 min read

New Delhi [India], May 3 (ANI): National Human Rights Commission member Priyank
Kanoongo has said that the NHRC has taken cognisance of the death of a Nepalese
student at Kalinga Institute of Industrial Technology (KIIT) in Bhubaneswar.

"In yesterday's (May 1) incident, we have taken cognisance, issued a notice, and sought
a report from the DGP and the chief secretary, which is to be submitted within 7 days. We
will take further action after the report comes... If needed, our team will go there,”
Kanoongo told ANI.

Speaking on the previous incident where another girl student was found dead on the KIIT
campus, Kanoongo said the university administration tried to suppress the issue.

"On March 27, we submitted a report - when we had this information of a Nepali girl
committing suicide, our team went there and in the investigation, it came out that that
student was sexually assaulted, pornographic content was filmed, and then she was
blackmailed. When the girl complained to the college administration, instead of informing
the police, the university administration tried to have a compromise and suppress the
issue. Prima facie, the university administration was the culprit, so we asked the UGC to
take strict action, as the environment was not conducive there," he said.

Meanwhile, Central Committee member of the Mool Pravah Akhil Bharat Nepali Ekta
Samaja Committee, Giriraj, demanded a fair investigation into the case.

"They did not allow us to meet the parents of the deceased...We want justice, a fair
investigation should be conducted, and action should be taken against those
responsible,” Giriraj told ANI.

Odisha Congress President Bhakta Charan Das on Friday demanded an investigation
into the death of a Nepalese student at Kalinga Institute of Industrial Technology (KIIT)
in Bhubaneswar. He said that there was a need to investigate the reason behind suicide,
and preventive measures must be ensured, given that it was the second case of a student
dying by suicide.

"This is the second case. The reasons behind suicide should be found out. Preventive
measures need to be taken. An inquiry needs to be conducted. Without investigating the
reason behind suicide, it was wrong to comment on the issue. However, there is
something to it. There must be conversations among students around this to prevent such
incidents further,” Das told ANI.

Amid chaos over the death of a student, KIIT expressed grief over the demise of a student
from Nepal, who was found dead inside her hostel room. (ANI)
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Second Nepali Student Suicide at KIIT: ABVP, UGC, NHRC launch investigations,
call for ensuring accountability & action

https://organiser.org/2025/05/03/290071/bharat/second-nepali-student-suicide-at-Kiit-
abvp-ugc-nhrc-launch-investigations-call-for-ensuring-accountability-action/

May 3, 2025

Bhubaneswar — A wave of concern and condemnation has swept through KIIT (Kalinga
Institute of Industrial Technology) University in Bhubaneswar following the suicide of a
second Nepali student in less than three months. The deceased, identified as Prisha
Shah, a first-year B.Tech student from Birgunj, Nepal, was discovered hanging in her
room at the university’s international girls’ hostel on Thursday evening. The ABVP has
condemnedthe State Government’s silence regarding this tragic incident and is
demanding firm action against those responsible. The University Grants Commission
(UGC)has established a fact-finding committee on Friday to investigate the suicides of
Nepali female students at KIIT University. Meanwhile, the National Human Rights
Commission (NHRC) has taken suo motu cognizance of the incident

ABVP Condemns Repeated Incidents, Demands Judicial Probe

The Akhil Bharatiya Vidyarthi Parishad expressed deep sorrow over the suicide of yet
another Nepali student, Prisha Shah, in the international hostel of KIIT (Kalinga Institute
of Industrial Technology). This marks the second suicide in two months, following the
tragic death of student Prakriti in February. These incidents raise serious concerns about
student safety, mental health, and administrative accountability within the university. This
is not merely an “accident’; it is a glaring reflection of institutional failure.

https://twitter.com/ABVPVoice/status/1918327408220123557

The ongoing silence and inaction of the Odisha State Government regarding such
incidents is utterly condemnable. This apathy reflects not only irresponsibility but also
suggests a potential effort to shield the university administration and downplay the
seriousness of these events. The repeated deaths of international students are
generating significant outrage and distrust, both within India and across the global student
community. The ABVP firmly demands that the Odisha Government treat these incidents
with the utmost seriousness and promptly suspend the university authorities responsible.
Furthermore, ABVP calls for an independent and impatrtial judicial inquiry into all suicide
cases at KIIT University to uncover the underlying causes and ensure transparency.
Additionally, mandatory reforms must be implemented across all universities and colleges
to prioritise student safety, mental health, and welfare with immediate effect.

ABVP’s National General Secretary, Dr. Virendra Singh Solanki, stated, “ABVP stands in
full solidarity with the family of the deceased student and the Nepali student community.
Why is the Odisha Government still silent after the tragic deaths of two international
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students? Why has the university administration failed to ensure accountability? This is
not mere negligence, but a case of institutionalised criminal insensitivity. If the
government fails to act swiftly and ensure accountability in such highly sensitive matters,
it will erode the trust of international students in educational institutions like KIIT. ABVP
demands that the Odisha Government immediately initiate a fair investigation, take the
strictest action against the guilty, and ensure that all higher educational institutions
prioritise the safety and mental well-being of students through concrete and systemic
measures.”

UGC Establishes Fact-Finding Committee

The University Grants Commission (UGC) has established a fact-finding committee to
investigate the suicide cases of Nepali girl students at KIIT University in Bhubaneswar.

UGC Updates:

UGC has constituted a Fact-Finding Committee under the Chairmanship of Prof.
Nageshwar Rao, Former VC, IGNOU to look into the students’ suicide cases at KIIT,
Bhubaneswar and suggest measures to prevent such incidents in
future. pic.twitter.com/mXngl8vVu7

— UGC INDIA (@ugc_india) May 2, 2025

The UGC has stated that the committee will recommend measures to prevent similar
incidents in the future, and it is required to submit its report within ten days from the date
of this announcement.

“The UGC has constituted a Fact-Finding Committee chaired by Prof. Nageshwar Rao,
former Vice-Chancellor of IGNOU, to investigate the student suicide cases at KIIT,
Bhubaneswar, and to suggest measures for future prevention,” said UGC Secretary
Manish Joshi.

Terms of Reference (TOR) for the Committee

1.Examine the circumstances surrounding the student suicide incidents, including factors
such as institutional policies, academic pressure, grievance redressal mechanisms, and
student support structures.

2.Evaluate the university’s mental health support system, including counselling services,
crisis intervention frameworks, faculty sensitisation programmes, and peer support
initiatives.

3.Review compliance with relevant student welfare and safety regulations, including
security protocols, grievance redressal mechanisms, and anti-harassment measures.

4.Conduct an on-site assessment to verify the actual implementation of student safety
and well-being policies, beyond mere documented compliance.



ORGANISER, Online, 4.5.2025

Page No. 0, Size:(0)cms X (0)cms.

5.Engage with stakeholders, including students, faculty, administrators, and support staff,
to assess institutional culture, student experiences, and challenges faced.

6.Ensure compliance with the Guidelines for the Promotion of Physical Fitness, Sports,
Student Health, Welfare, Psychological and Emotional Well-Being at Higher Educational
Institutions in India.

7.Submit a detailed report with findings and recommendations to the UGC aimed at
strengthening student safety mechanisms and enhancing institutional accountability.

NHRC Issues Notice, Seeks Report from Odisha Authorities

The National Human Rights Commission (NHRC) has taken suo motu cognizance of the
death of a Nepali student at the Kalinga Institute of Industrial Technology (KIIT),
Bhubaneswar, marking the second such incident in recent months. The NHRC has issued
notices to the Chief Secretary of Odisha and the Director General of Police under Section
13 of the Protection of Human Rights Act, 1993, demanding an Action Taken Report
(ATR) by 9 May.

NHRC member Priyank Kanoongo confirmed on the social media platform X that a female
Nepali student allegedly died by suicide on the KIIT campus. The Commission expressed
serious concern over the recurrence of such incidents, emphasising the need for stringent
student safety protocols.

https://twitter.com/KanoongoPriyank/status/1918162755372319090

“Another Nepali girl student of Odisha’s KIIT University committed suicide. In a similar
incident last month, the NHRC investigated and issued its recommendations, pointing to
procedural lapses in ensuring student safety. However, the University approached the
Hon’ble Odisha High Court, which stayed the recommendations of the Commission. We
are taking cognizance of the recent incident,” Kanoongo posted on X.

The NHRC had previously conducted an inquiry into the death of another Nepali student
at the same university. The investigation revealed alleged procedural lapses by the
university administration in ensuring the safety and well-being of its students. The
Commission had issued a set of recommendations aimed at improving institutional
accountability and safeguarding student rights.

Family and Friends in Shock

The family of the Nepali girl student from KIIT, who tragically lost her life Thursday night,
arrived in Bhubaneswar on Friday. They reported that their last conversation with their
daughter was at 3.00 PM yesterday, during which she seemed fine.

By 8.00 PM that same evening, they received a phone call informing them of the incident
and the sad news of their daughter’s demise, said a relative of the deceased.

“‘We had spoken with her at around 8.00 PM. She seemed normal and spoke with us for
some time. Later, we heard about her death,” expressed the parents of victim Prisha Sah.
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It is worth noting that a first-year B.Tech student from Nepal was found dead at the
Kalinga Institute of Industrial Technology (KIIT) in Bhubaneswar on Thursday evening.
The deceased, identified as Prisha Shah, a resident of Birgunj, Nepal, was reportedly
discovered hanging in her room at the university’s international girls’ hostel.

This incident closely follows the death of another Nepali student, 20-year-old Prakriti
Lamsal, a third-year computer science student at KIIT, whose body was also found in a
hostel room in February 2025. That case led to the police detaining a fellow student and
sparked protests from the Nepali student community, as well as diplomatic outreach by
Nepal.
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Nepalese student cremated in Puri

https://timesofindia.indiatimes.com/city/bhubaneswar/nepalese-student-cremated-in-
puri/articleshow/120856390.cms

Hemanta Pradhan / May 3, 2025, 22:52 IST

Bhubaneswar: Postmortem examination of the Nepalese student, who took her own life,
was conducted at AIIMS Bhubaneswar on Saturday, before the body was handed over to
her family @ members in presence of senior state govt officers.
Her last rites were performed at Swargadwar in Puri. The 18-year-old Nepali girl allegedly
killed herself at KIIT here on Thursday. DCP (Bhubaneswar) Jagmohan Meena said an
investigation into the death is underway.
"We completed the postmortem under proper videography. A team of four doctors
conducted the postmortem. Family members have not registered any complaint so far,"
he said. He said police force have been deployed at the campus as a preventive measure.
"The situation is under control," he added. Police sources said they spoke to some friends
of the deceased girl to elicit information regarding the incident.

"We are investigating the case from all angles. The scientific team is collecting evidence
related to the case,” said additional DCP Prakash Kumar Pal.
The deceased's father told the media on Saturday that he wanted justice. "We spoke to
our daughter over telephone on May 1 afternoon. She was fine at that time. After a few
hours, we got information about her death. We want to know how she died," he added.
The uncle of the deceased said the girl could not have taken such an extreme step as
she was mentally strong.
The National Human Rights Commission (NHRC) has also asked for an action taken
report from Odisha chief secretary and DGP regarding the May 1 death in the private
university.

NHRC also issued a notice to the govt in the earlier death case.
Earlier, a Nepali girl student from the same university was found dead inside her hostel
room three months ago.
This incident created a hue and cry in the state and country. The Nepal govt took up the
matter with the Indian govt at that time.
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Last Rites Of Nepali Student Prisha Saha To Be Conducted At Puri’s Swargadwar

https://odishabytes.com/last-rites-of-nepali-student-prisha-saha-to-be-conducted-at-
puris-
swargadwar/#:~:text=Bhubaneswar%3A%20The%20last%20rites%200f,at%20Swargad
war%20in%200disha's%20Puri.

by OB Bureau May 3, 2025 in Bhubaneswar, City, Top Headlines Reading Time: 3 mins
read

Bhubaneswar: The last rites of the Nepalese student Prisha Saha, who was found dead
inside her hostel room at Kalinga Institute of Industrial Technology (KIIT) in Bhubaneswar,
will be conducted at Swargadwar in Odisha’s Puri.

According to sources, the parents of the deceased student have arrived in the city and
the postmortem is currently underway at AIIMS here. The entire process is being
videographed in accordance with the standard operating procedure.

Prisha’s mortal remains will then be taken to Puri for the traditional last rites, a police
officer told the media.

The body of the first-year computer science BTech student was found hanging in her
room in the girls’ hostel on Thursday evening. The matter is being treated as an unnatural
death, according to Bhubaneswar-Cuttack Commissioner of Police Suresh Dev Datta
Singh.

“Though preliminary investigation suggests there might have been a love affair angle to
the incident, we are yet to arrive at any conclusion. The student’s parents along with her
brother have arrived in Bhubaneswar to take her body. We are yet to interrogate them,”
said the police officer.

The family was informed about her death at around 8 pm on May 1. Prisha’s father told
the media that he had spoken to her at 3 pm on that day and she sounded fine. “My
granddaughter did not seem to be under any mental stress. She was a brilliant student.
She had visited us about a month ago. Someone might have killed her here to take
revenge,” Prisha’s grandfather told the media.

Meanwhile, the National Human Rights Commission (NHRC) sent a notice to the DGP
and Chief Secretary demanding an Action Taken Report (ATR) in connection with the
death of the student, the second from the Himalayan kingdom at the institute within three
months.

This came a day after the UGC established a four-member fact-finding committee chaired
by Nageshwar Rao, Vice Chancellor of Indira Gandhi National Open University, to
examine the circumstances surrounding the student suicide incidents, including factors
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such as institutional policies, academic pressure, grievance redressal mechanism and
student support system.

Earlier, Nepal’s foreign minister Arzu Rana Deuba had said that diplomatic steps have
been initiated for a proper investigation into the student’s death.

In a separate statement, Nepal’'s ambassador to India, Shankar Sharma, said that the
embassy is closely coordinating with the external affairs ministry, Odisha government, the
police and the university for a “thorough investigation”.

The Ministry of External Affairs also stated that India takes safety of international students
“very seriously” while assuring that the Government of Odisha has “extended full support
to the family of the deceased and a thorough enquiry is currently being conducted by the
Odisha Police.”

STATEMENT FROM KIIT

The KIIT authorities are deeply saddened and distressed by the unfortunate incident of a
student’s suicide on campus. It is with a heavy heart that we express our deepest
condolences on the tragic and untimely death of one of our students from Nepal, a young
girl pursuing her studies in the 1st year B. Tech Computer Science.

Upon discovering the incident, the hostel authorities promptly informed the local police.
The police arrived at the scene, and the student’s body was recovered in their presence.
She was immediately taken to KIMS Hospital, where she was declared brought dead.
Subsequently, the body was transferred to AIIMS Bhubaneswar for further procedures.
Upon receiving the news, senior police officials reached the scene and monitored all the
procedures along with a scientific team and carried out a preliminary investigation
immediately.

The University administration has informed the student’s family immediately and is
extending full cooperation to the police in their investigation. We mourn this irreparable
loss and stand in solidarity with her family, friends, and the entire Nepali student
community during this extremely difficult time.

May her soul rest in peace
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Gulabi Jagat3 May 2025 6:50 PM
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By Sheshnath Rai Edited By: Piyush Pandey Updated: Sat, 03 May 2025 10:37 PM (IST)
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YRR YT dicp-3q § gad &1 fUelg, AarfUdR AT A SSP &1 U Aifed|

https://tirhutnow.com/muzaffarpur-youth-beaten-up-in-police-lock-up-human-rights-

commission-sends-notice-to-ssp/

Posted by: tirhutnow | May 3, 2025

TR GR: fgR & GorpIQR fofd o UMTQR SRATd UM § Yferd gR1 T gdd ol dldh-3(d
T e ¥ e &1 JI-aS HHal I ST g1 39 AHd # f9gR Iod AFdaieR
RN A GolhQR & dRE e srefards (SSP) &I Aifcd SRt R 8 ¥wig & iR Sid
feare Tiga o1 e faar 81 difsa uftar = gfery W RyaaiR) 3iR a1 & TR R &g
g, o gfer TR &1 SHRiRiel IR 9a1d @e &< U B

1 ¢ I AHAT?

HTAAT TR HRATd 4 &1 8, Sfg! YifSd UM vam Rig 3= 9re 8fH $HR 9 e o™
Ugd ¥ 3 P gford  fexraa | foram o1 difsd ufvaR &1 3R B foh urremes Ioiaeay
TqIed A 3 B! TS & g6 AT F 1 dRd U Bt Ryd A7l S J2E 3 5907 foiy
forar, af urTe 3 TR H SR 3% it goid § d¢ & faT| SR g o I=M & gra, W
3R Tg SR ! kel I et ot TS

GRAR & 3= G & UM Yga- WR YF1E = GH DI Blgd & [T 1 ARG FUY DI T
DI 3fdd: 70 TR FUY ABR AYH 3R 3F HI g7 fovar | ga-m gF g1, gferd = A==

P U AR BT Bl 30 Hool H o foraT 3R IT IUT HIA & folU 30 TR IUY B
Sffafkad AR &t |

tifsa ot grad 1HR, srgdra & wdf

gferd & fers § e vary Rig R U I urd 81 0| 3 deabTd it o UTyfie ey
&% o ST T, SgT ¥ 98k STl o fo1e ot T Afsdhd dicisl gIRued (SKMCH) YBR &R
fear |

AFATYGER AT A forar I3H

AZE o1 A §41 Rig T AFafeR sif¥gad T9.%. 31 & Aoy ¥ fgR I AFaieR
SITANT 3R TP AATRIBR SN H S{eRT-SfeT ATfHTE aRR B | R AR SR
IS BT THRAT ¥ Ad §U SSP HORRRYR P AIfed Skt foran $iR 8 wdrg & Hiak fawga
S fare Aif |1 SmanT & 39 A1Hd B SFTe gAdTs 10 fRyder, 2025 &1 gt

AFANYBR gl bl T ITRAIT S SR

AFATYER AfIIad] TH.&. AT 39 ATHA &I AFAIIGR Iead &l fd THR ATHAT PRR
f&aT| 51 FgT, “Yfer BT 57 Taar 3R RYAER! 7 SFH-ogaRA1 W TR Ja1d 3o &
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"Nat’l disgrace’: TMC slams BJP-led Centre over NHRC ‘downgrading’

https://timesofindia.indiatimes.com/city/kolkata/natl-disgrace-tmc-slams-bjp-led-centre-
over-nhrc-downgrading/articleshow/120858842.cms

Dwaipayan Ghosh / May 4, 2025, 01:49 IST

Kolkata: Citing reports by a section of the media that the Global Alliance of National
Human Rights Institutions (GANHRI) had recommended downgrading India's NHRC from
category A to category B, TMC on Saturday claimed this was a "price India was paying
for BJP's relentless capture of autonomous institutions". It also called the development a
"national disgrace”. This is the first time in its history that NHRC's global status could be
downgraded, after the GANHRI sub-committee on accreditation's latest recommendation.

"Now, the UN has sounded the alarm: @India_NHRC is no longer functioning
independently and should be downgraded from the prestigious ‘A’ category to ‘B' over its
failure to meet international standards. Reports state the commission is acting with clear
political bias and targeting individuals based on their political affiliations. Shockingly, there
is no woman in the leadership body of the NHRC. This damning indictment exposes what
we've known all along: BJP-led central govt has systematically hijacked and politicised
independent institutions to serve its own authoritarian agenda!" TMC posted on X.

" ...This is not just institutional decay, it's a national disgrace scripted by a regime that
thrives on control, not constitution,” TMC wrote in another post.
The party has been consistently claiming that NHRC had been politicised. Following the
Murshidabad violence, Trinamool had asked whether the travel bills of NHRC and NCW
were approved only if they had flight tickets to Bengal.
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Pune Mirror
Ragging Claims 51 Lives in 2 Years, Urgent Reform Needed

Human rights activists, law enforcement officers, law courts, governments, and
educationists have joined the battle against ragging

https://punemirror.com/columns/columnists/ragging-claims-51-lives-in-2-years-urgent-
reform-needed/cid1746268032.htm

By PuneMirror Bureau | Reported By PMB Desk | Sat, 3 May 2025 03:54 pm

By Sunilchandra Dal

Imagine the joy parents get when their child is admitted to a prestigious professional
college. Celebrations follow especially when the student gets entry into a premier
institution in fields like medicine or engineering. It is a moment of immense pride and
happiness for the entire family. But when that same enthusiastic student returns home
broken — wanting to quit studies or, tragically, in some cases, driven to end his or her life
due to the unbearable torture of ragging —! the heartbreak for the family is unimaginable.
This is a stark picture of the inhuman act of ragging and offers a disturbing glimpse into
the minds of those who commit such acts. A total of 51 deaths were reported from 2022
to 2024. This shows how serious the problem is. It is clear that ragging is not a friendly
practice, but an inhuman act indulged in by criminals.
Human rights activists, law enforcement officers, law courts, governments, and
educationists have joined the battle against ragging. However, it remains a significant
issue, requiring urgent attention and reform.
A case of ragging was reported from the city-based BJ Medical Government College, a
premium institute from which doctors have made a mark across India. The authorities
have taken action and as a result, three second-year students from the orthopaedic
department were suspended and expelled from the hostel.

The law against ragging

Maharashtra is one of the leading states in the country in the field of education. No doubt,
the incidence of ragging is there, but the government has taken steps against it. The
Maharashtra Prohibition of Ragging Act, 1999 defines ragging as display of disorderly
conduct, doing of any act which causes physical or psychological harm or causes fear or
shame to a student in any educational institution and includes teasing, abusing,
threatening or playing practical jokes or causing hurt to the student; or asking a student
to do any act which the student will not willingly do.
Section 4 of the law states that whoever directly or indirectly commits ragging may be
punished with imprisonment for a term which may extend to two years and also be liable
to a fine of up to Rs 10,000. Section 5 lays down that any student convicted of ragging
shall be dismissed from the educational institution and not admitted to any other institution
for five years.
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Section 6 imposes on the head of the institution the duty to enquire into any complaint
against ragging within seven days and if found true, suspend the accused student and
forward the complaint to the police. If the head of the institution fails to act on a complaint
of ragging, such person shall be deemed to have abetted the ragging and punished
accordingly.

Incidence of ragging

According to the Society Against Violence in Education (SAVE), 40% of students face
ragging in some form or the other and only 8.6 percent report it. SAVE also conducted an
RTI query in 2016 and found that out of 13,49,437 calls received by the national anti-
ragging helpline, only 770 complaints were lodged. Students fear to lodge complaints out
of fear of retribution. Students staying in hostels are especially considered as soft targets.
SAVE also studied the calls received at the national anti-ragging helpline. Out of 3,156
calls from 1,946 colleges across India, medical colleges account for 38.6 percent of the
total complaints, 35.4 percent of serious complaints, and 45.1 percent of total ragging-
related deaths. Obviously medical colleges are becoming hotspots of ragging.

Effect of ragging on students

Ragging arises due to criminal mindset, peer pressure, group dynamics, desire for group
affiliation, and desire to assert control over newcomers. The victims experience
psychological distress, loss of self-esteem, and behavioural changes leading to addiction
or aggression and depression as a result. Both the National Human Rights
Commission and the Supreme Court of India have observed that ragging is a violation
of human rights. The NHRC regularly intervenes in serious cases and issues notices to
the authorities, demanding appropriate action.

Solutions

The University Grants Commission (UGC) has taken a strict view against ragging and
issued instructions to  educational institutes. A  website to  help
victims, https://www.antiragging.in has been set up. A national 24x7 toll-free helpline
1800-180-5522 is active to cater to queries and complaints. The website is managed by
Centre for Youth (C4Y), which is the monitoring agency in association with the Union
Ministry of Education and the UGC to support the National Ragging Prevention
Programme. C4Y monitors the helpline, offers technological support, and creates
awareness to demote ragging.

Zero tolerance for ragging

Only a determined push by all stakeholders, with a mindset of zero tolerance for ragging,
can help stop the incidence of ragging. First year students fighting for their rights against
ragging should ensure that no newcomers suffer in subsequent years. Student unions too
should take a pledge not to indulge in ragging.
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More publicity needs to be given to those who are convicted of ragging as this will act as
a deterrent. It is not known how many human rights abuse cases take place due to
ragging. More research in this field is needed.
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Amar Ujala
Mathura News: A1 gof 11 WR AFarfeR m@mw&m

https://www.amarujala.com/uttar-pradesh/mathura/congress-officials-reached-human-
rights-commission-after-the-report-was-filed-mathura-news-c-369-1-mt11009-129033-
2025-05-04

3R ISITal &RI | Updated Sun, 04 May 2025 12:27 AM IST

Y| gD WR URISD URE B & dla BT YGR Yool d foreierg IR gs RUIc 3
3MTed HIURET 3 AR BT AT AAAIBR SN J R BT IGR TS o | UG Yokl A
e WR 31 AFIR® & TABRT B 89 HRA BI HRIY T ¢ |

ERI, HIUT HHET & U= Uaad Hax Rig Fu1E 7 27 3Ud B hagd WR 3fiTe H aferd
fHIR IR §U SAER $t difedl URe Bt off | 39& 3FTdl far 28 3Ud &1 gferd - 3 fexmd
o o foram 1| He=T Uaadl &1 foRTed B oF o a1 SR a i a4 gies it IR aHTd
gfees il @ Tegiias 81 Ts 21 29 3d & gfer = UexT vaadl Ha Rig Fure 9 foraneger
b YR & Rgarn KA gof o ot |

SR Faad] A [HAR &1 AP HFATIBR SN 8 I I 1 offd BRI 3R gferg il
R HRATS BT ATT DI g I8 facal! STHx TN & HTYHTRAT ol U i § | B forareaes
b A gdrT fob gferd Idied & RId® ST IS IR IaR B Mgl S| 1Y gl
I Fel [ gier Iafied & Raar giseic # i arfaeT aiad & STt
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